To Restrict the Movements of Over Loaded Vehicles

*27 SMT. RENU BALA (Sadhaura): Will the Transport Minister be pleased

to state that:- Will the Transport Minister be pleased to state the
reasons for which the Government has not been able to restrict the

movements of overloaded vehicles in State?

MOOL CHAND SHARMA TRANSPORT MINISTER

Sir, The State Government is committed to restrict the operation of

overloaded vehicles in the State. Checking of such vehicles is an
ongoing process as part of which overloaded vehicles found plying are
being vigorously challaned by the enforcement agencies. During the
2022 to 31% July, 2022), a total of

aned and a composition

current financial year (1% April,
15751 overloaded vehicles have been chall
fee/penalty of Rs. 66,48,36,100/- crore has been collected.
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